
1 Oral Answers [ 11 AUG. 1970] to Questions 2 

RAJYA SABHA 
Tuesday,  the    1lth August,   1910/the 10th 

Sravina,   1892   (Saka) 

The House met at eleven of the clock, MR. 
CHAIRMAN  in. the Chair. 

ORAL   ANSWERS  TO   QUESTIONS 

*327. [The Questioner (Shri M. V. 
Bhadram) was absent. For answer, vide col.—
30—infra | 

NAX LTTE    ACTIVITIES 
*328. SHRI   M.   K.   MOHTA:f 

SHRI   LOKANATH   MISRA : 

Will the PRIME MINISTER be pleased to 
state : 

(a) whether Government are aware of the 
Naxalite activities gaining considerable 
.around in the coastal areas of Andhra Pra-
desh, Orissa, West Bengal and Kerala; 

(b) Whether Government are also aware of 
the "MAO STYLE LIBERATION'* 
operations by he Naxalites in Assam in 
collusion with the hostile elements in Mizo 
Hills; and 

(c) if so, the steps taken by Government in 
the matter '. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI K. 
C. PANT) : (a) to (c). A Statement is laid on 
the Tahle of the House. 

STATEMENT 

(a) to (c). 1. is not correct to say that the 
extremists are gaining considerable ground in 
the coastal areas of Andhra Pradesh, Orissa 
an< Kerala. The situation has been brought 
considerably under control in Andhra Pradesh 
and Orissa, following firm police action. In 
Kerala too, activities, have been under - check 
though there have been a few unfa lunate 
incidents of violence in the recent months. 
There had been an increase in the activities of 
extremists in West Bengal since the third 
week of April, 1970 but the situation is being 
firmly handled.    Govermneot are also aware  
of the 

The question was actually asked on the floor 
of this House by Shri'M. K. Mohta. 
34RS/70—1 

attempts made by the extremists in Assam to 
establish links with the hostiles. Utmost 
vigilance is being maintained, 

The Central Government has been main-
taining close touch with State Governments 
and Union Territories and has been con-
tinuously impressing upon them the need for 
the utmost vigilance and also vigorous use of 
all the provisions of law, preventive and penal, 
to curb these activities. Further, all reasonable 
assistance has been provided to Slate 
Governments including additional armed 
police reinforcements, wireless and other 
equipment and the pooling of intelligence. 
State Governments are taking firm action 
under the law to counter the activities of 
extremists. The State Governments of Andhra 
Pradesh. West Bengal, Assam, Orissa and 
U.P. have instituted prosecutions, including 
conspiracy cases against extremists. Action 
has also been initiated against publishers and 
printers of subversive literature. The Centra! 
Government has urged State Governments to 
organise systematic drives for the recovery of 
illicitly held fire arms and explosives and 
these drives have borne results. Further 
legislative measures to deal with the activities 
of extremists are under consideration. 

SHRI M. K. MOHTA : The statement 
contends that it is not correct to say that the 
extremists are gaining considerable ground in 
the coastal areas of Andhra Pradesh, Orissa 
and Kerala. It is known to everyone how the 
Naxalite movement is spreading all over India 
and even, in this morning's 'Indian Express' 
there is a news item saying that the Naxalites 
are conducting a clandestine training camp in 
Kasar-gode in North Kerala. Similar reports 
have appeared of training camps in West 
Bengal and other parts of the country. May I 
know whether they are aware of these training 
camps that have been set up in Kerala, West 
Bengal and other parts of the country and, if 
so, what action is being taken by the 
Government in this regard? 

SHRI K. C. PANT : Wherever information 
is received, action is taken. Only recently, 
from Bihar, for instance, information was 
received that some of the extremists were in 
the jungles there and action was taken and you 
know that a large number of them were 
rounded up and soma documents were also 
recovered.    All that 
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information has been given to the House. On 
the general proposition, the Member said that 
the statement contends that there has been no 
increase in such activities in the coastal areas. 
I can give some facts and figures which will 
show generally the trend. For instance in 
Andhra Pradesh almost all the important 
leaders have either been arrested in connection 
with conspiracy cases or killed in police 
encounter. During the first half of this year 
560 extremists were arrested and a very large 
quantity of arms and ammunitions were also 
recovered. If you compare the incidents 
between 1969 and 197a in 1969 there were 
158 incidents, in 1970 there were 61. I will not 
go into greater details. In Orissa, for instance, 
the number of incidents in 1970 till the end of 
July is 5. In Kerala till the end of July it is 10. 
Therefore, broadly speaking these are not 
alarming. They are matters of concern but I 
think they should be viewed in their proper 
perspective. It should not be blown out of con-
text. 

 

 

SHRI M. K. MOHTA : Sir, it is extremely 
surprising, not only surprising but also painful 
that the kind of Naxalite activity that is going 
on all over the country is being played down 
by the Government in this fashion. Sir, it is not 
a law and order problem. It is a war against the 
State. It has been declared by them time and 
time again that political leaders are being 
murdered, other political leaders are being 
given threats. Every day we read in the papers 
reports of murders, loot, arson, all kinds of 
unlawful activities. But the Government says 
that there is nothing to get alarmed about. If 
this is nothing to be alarmed about.., 

DR. B. N. ANTANI: Broadly speaking. 

SHRI M. K. MOHTA :   ...   I do not 
know what would alarm this Government. Sir, 
I am glad that the Prime Minister is present in 
the House and I would request the hon. Prime 
Minister herself to reply to this whether the 
Government would take serious note of the 
situation, declare an emergency in the country 
and assume to itself the necessary powers to 
deal with these activities, which are really a 
war against the State and which the State Gov-
ernments are today not in a position to deal 
with them. Whatever reasons they may be   
they are not in a position to deal with 
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them effective]] So would the Central 
Government re: 'ly interfere in an effective 
manner ? 

SHRIMATI ) JNDIRA GANDHI: Is this 
the desire of the House ? 

SHRI RAIN/ RAIN : No, no. 

SHRI M. K. 1IOHTA : What is the desire 
of the Governm ;nt ? This is no answer to my 
question, at 1  beg to submit that no desire of 
the house arises here. What is the desire of th; 
Government and what is the position of the 
Government in this regard ? 

AN HON. M 3MBER : Or the attitude. 

SHRI K. C. PANT : Sir, as I have already 
said, it i not that we do not condemn these acti 
ities. It is not that we are not taking seric is 
note of them. It is not that we are n t taking 
adequate action against them. Ml these things 
have been done, but the I^nd of alarmist 
attitude, to which I referred is reflected in the 
question of my hon. frk id 

SHRI LOKANATH MISRA: Sir, the hon. 
Minister Of Stale for Home Affairs said that 
whatt ver has been possible has alarmed  
about. . . 

DR. B. N. A sJIANI : Broadly speaking. 

SHRI LOKANATH MISRA : Even then, 
Sir, whatever ii happening in the country gives 
an impression that there is no law and order, 
because anybody can be shot at in the street., 
anybody can be shot at in the farms, an /body 
can be shot at in the mills, in the houses, and 
so on. And this is what has happei ed in 
Palghat, where somebody was behealed and 
his head was hung up on the pillar of the gate. 
In Punjab Shri Basant Singh was shot dead in 
his farm near his house In Calcutta every day 
hundreds of people are being shot at. And it 
has spread from State to State. First it was 
only confined either to West Bengal or to 
Kerala. Now it has spread to Bihar, it has 
spread t > Punjab, it has spread to different 
areas md different States. What is the step 
Government is taking in this regard so that 
there is no sense of general insecurity in tie 
country. And if everybody who lives in India 
would have to live 

under intimidation, under a sense of in-
security, would anybody think that there is a 
legitimate Government in this country 
functioning ? What is the Prime Minister 
categorically doing in this particular regard. 

SHRI BHUPESH GUPTA : There is no-
thing in Orissa. 

SHRI LOKANATH MISRA: In Orissa 
nothing can be done; as long as the present 
Coalition Ministry continues, the Naxafites 
cannot have a foothold there. I am very sure 
about it. But what is the Prime Minister 
categorically doing about it so tfcat people get 
back a sense of security in the country and 
they can move about freely in the country in 
spite of the NaxaSte menace ? 

SHRI K. C. PANT: Sir, Government 
certainly wants to strengthen the sense of 
security in the country to which my hon. 
friend referred, and it is because Government 
is anxious in this regard, they took the steps to 
which I referred last Tuesday at great length in 
this very House. Also as I mentioned on that 
dav we have been in close touch with all the 
State Governments who deal with the subject 
of law and order and if you want details we 
have been giving them detailed suggestions, 
ws are in continuous touch with them, and in 
the matter of intelligence machinery for 
instance, we give them all the necessary in-
formation that we get and we have suggested 
that they should also strengthen their 
intelligence machinery. We have suggested 
that they should use the powers of preventive 
detention wherever the State Governments and 
Union Territories have those powers. If Mr. 
Bhupesh Gupta would help may be we could 
have Preventive Detention in some other 
areas, where 5t is not there today. 

SHRI BHUPESH GUPTA: I shall help you 
to hang myself ?   Wonderful. 

SHRI K. C. PANT: He pleaded for a 
humane attitude towards this problem on the 
last day and I think it is more humane to adopt 
the P. D. Act than any other measure. 

SHRI BHUPESH GUPTA:  Let nc be 
hanged together, both of us. 
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SHRI K. C. PANT : Then, Sir, as I men-

tioned on the previous day also, prosecution of 
the printers and publishers of journals has been 
suggested and I mentioned here on the floor of 
the House that these printing presses which 
were bringing out the publications of the 
Naxalite group and other groups have been 
seized and sealed. And these publications are 
no longer coming out except in the form of 
cyclostyled sheets and so on. Launching of 
cases wherever possible, expeditious 
prosecution of cases, use of section 144 of the 
Criminal Procedure Code against the display 
of objectionable Maoist slogans and 
sacrilegious attacks on national symbols and 
organisation of well planned raids and co-
ordination of action against the movement of 
extremists across the State boundaries. We are 
also contemplating certain legislative 
measures as well. 

SHRI K. S. CHAVDA: Sir, May I know... 

 

SHRI K. S. CHAVDA: May I know 
whether the Government is aware that the 
Naxalites have their own radios, their own 
arms and ammunition their own places just 
near the eastern border and secondly may I 
also know whether they are going to establish 
a provisional Naxalite Government ... 

SHRI LOKANATH MISRA: Sir, on a point 
of order. On other occasions I may not agree 
with what Mr. Rajnarain says but on this 
occasion particularly I feel... 

MR. CHAIRMAN : I will call Mr. Raj-
narain. 

SHRI LOKANATH MISRA : It is not a 
question of calling him. It is a question of 
point of order. The reply is not in consonance 
with the question in the order paper. What has 
been replied to by the Home Minister is 
completely out of order, it has nothing to do 
with the question. (Interruptions) It is 
something which is not related to the question 
at all. The statement made by the Prime 
Minister or by the Home Minister has nothing 
to do with the question put and therefore you 
must rule it out. Whatever reply has been 
given by the Prime Minister or the Home 
Minister is completely out of order. 

MR. CHAIRMAN: I am listening and if 
necessary I will call upon the Minister to 
answer the question as framed by you. 

 

MR. CHAIRMAN:  No, no. 1 do act 
think so; please sit down. 
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SHRI BHUP1.SH GUPTA: Sir, a point of 

order has bet n raised. Don't close your mind. 
The question was about the Naxa-lites and the 
rerly starts by saying it is not correct to say 
that the extremists are gaining considerable 
ground. The word 'Naxa-lite' does not occur 
here. It says 'extremists'. We do not know 
what they mean by 'extremists'. People have 
different ideas. Now, Sir, they hink that 
somebody is an extremist... 

MR. CHAIRMAN: Let me understand it. 

SHRI BHUPiSH GUPTA: It is very 
important became on that basis they are 
making a law. Please understand it. I think 
there may be extremists of the left and there 
may je extremists of the right. There may be 
extremists in the jungles and there may be 
extremists in the palaces. I know that extri 
mists. Fascists are also extremists and tl ere 
are certain other types of extremists. Mr. 
Charan Singh, the Chief Minister of UP is a 
fascist. They are extremists, fascists and are 
Congress-supported. That man Charan Singh, 
a hooligan of UP,  cal's us extremists... 

MR.  CHAIRMAN:  Please sit down. 

SHRI A. D. MANI : On a point of order... 

MR. CHAIRMAN : No point of order. 

SHRI BHUPFSH GUPTA: You give 
protection to us. With regard to Naxalites they 
can have heir opinion. The upper class people 
are not extremists for them. The big landlords 
who burn persons alive are not extremists for 
them. Mr. Charan Singh is not an extremist. 
for them. Mr. Shukla is not ai extremist for 
them, but we are extremist   for them... 

MR. CHAIRMAN : Please sit down now. 

SHRI BHUPFSH GUPTA : Therefore it is 
wrong. You 'ell them. I am not going by the 
definition of 'extremists'. The question relates 
to Naxalites. Give a specific and clear answer 
because I think some extremists are thore on 
those Benches. Also, some Maharajas are 
extremists... 

MR.     CHAIRMAN:   Please  sit    down 
BOW. 

SHRI BHUPESH GUPTA :    Extremists 
certainly there are... 

(Interruptions) 

MR. CHAIRMAN : Please let me know 
what was the word in Hindi. 

 

SHRI K. C. PANT : May I have your ears, 
Sir ? This matter came up in the House on the 
last occasion also. Now, there was a long 
discussion. This point was raised, I think, by 
Mr. Mishra, who is not here today. 

(Interruptions) 

SHRI RAJNARAIN : What is the differ-
ence between the Naxalite path and the 
extremists ? 

SHRI K. C. PANT : After a long discussion 
we had sought to explain to them the reason 
why this term was adopted. The fact is that 
this term has a clear meaning. It is not that 
Naxalites were excluded from the term, but 
there were some other groups also which 
followed the path. If you want to know. I will 
give the names. (Interruptions).    Why are 
you so impatient? 

MR. CHAIRMAN : Is it not possible for 
you to confine yourself to Naxalite activities ? 

SHRT K. C. PANT : I will explain our 
difficulties. 



11 Oral Answers [RAJYA SABHA] to Questions 12 

MR. CHAIRMAN : The question is 
confined to Naxalite activities. 

SHRI K. C. PANT : May I explain our 
difficulties ? It refers to Naxalite activities. 
Their activities are of a certain kind. They are 
not activities of a clearly specified group of 
persons, but are of a certain kind in which 
other groups indulge, not only the Naxalites, 
but also those who are not strictly Naxalites. 
Now, I may, for instance, give some of the 
general characteristics in order to lay the 
matter at rest. Some of the general 
characteristics, we think, of those who come 
under this group, the main characteristics are : 
(i) open adherence to the ideology of Mao and 
the Chinese Communist Party; (ii) total 
repudiation of the Constitution and the 
constitutional forums; (iii) belief in the violent 
overthrow of the Government by an armed 
struggle, (iv) recourse, in practice, to terrorist 
attacks on individuals and institutions whom 
they classify as class enemies. Now, these are 
some of the characteristics of the extremists 
amon? the croups ------ (Interruption'!) I r,m 
not yielding, I am not yielding. 

 

SHRI K. C. PANT : Sir, some hon. friends 
wanted to know the names of the other groups. 
According to my information, for instance, 
there is a group called the Revolutionary 
Communist Committee of the Nagi Reddy 
group in Andhra Pradesh. In Mysore there is a 
name of a similar 

group. In Bihar there is a name of m similar 
group. Another group, B. K. Azad group. In 
Kerala there is the Communist Revolutionary 
Party; there is the Workers Revolutionary 
Party; there is the Kunnik-kal Narayanan 
group. In West Bengal there is the Committee 
of the Communist Revolutionaries; there is a 
Maoist Communis! Centre: the Revolutionary 
Communist Council of India; there is the abad 
group; there is the Puber Hawa group; there is 
the Kalptirush group; there is the Parimal Das 
Gupta group. Therefore, it becomes difficult. 
When the question directly relate* to 
activities, it becomes difficult to confine 
oneself only to Naxalites. 

SHRI M. K. MOHTA : Sir, kindly allow me 
to make a submission. My original question 
was in English and it stated very clearly about 
the Naxalite activities. The term mentioned 
here is Naxalite. The hon. Minister has read 
out some criterion about some activities. We 
agree with that. Anybody who subscribes to 
that particular kind of ideology, who indulges 
in that particular type of activity is a Naxalite, 
and Government is also referring to people 
who are doing that kind of thing. Why should 
not the Minister say very clearly that this is in 
relation to Naxalites ? Why should he change 
the word from Naxalite to extremist ? After all 
the term Naxalite is very well understood 
today, very common today in the English 
language. Therefore, what is the difficulty with 
the Minister? After all Naxalite is not a 
political party, Naxalite is not a really well 
defined group. It only means those people who 
believe in violence, who believe in the 
leadership of China's Mao and so on. 
Therefore, me term extremists is ill advised 
and the hon. Minister ought to say Naxalites in 
this connection. 

SHRI P1TAMBER DAS :    SffrR, %m 

I want to know categorically from the Prime 
Minister whether she is prepared to fight these 
elements to the finish. 

SHRIMATI INDIRA GANDHI : Yes, Sir.   
Certainly. 
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SHRI  M. &  GURUPADASWAMY: I 
find, Sir, that ray friend, Mr. K. C. Pant, is 
trying to di fuse responsibility on various 
groups for suih activities. Sir, if you look at 
the question here, it is very very specific. It 
refers to N xalite activities, that is, activities 
arising cut of Naxalites.    He is very much  
concerned  about  similar    activities indulged 
in m y be by others also; it may be accidental,   
t may be sort of part of the whole movem nt, 
we do not know.    But here is a que >tion 
specifically seeking information abo it the 
activities of the Naxalites.    Therefce, the 
area has been identified, the class of people 
indulging in such activities has b*en 
identified.   Therefore, he has no authoiity or 
business to say that there are so many 
extremist elements under the sun who ir Julge 
in such activities, thereby  suggesting   that   
the   responsibility  for snch  activities is 
diffused,  and he is not pinpointing thi  
responsibility on this particular class.    'Tiis is 
our difficulty. Therefore, let him not indulge 
in bureaucratic subterfuges, h ; need not use 
the bureaucratic languas:.    Let  us understand    
the political  term Naxalite and the    political 
activities carried on by the Naxalite groups  
various par' < of the country.   This is my 
specific suggestion.   I would like my friend 
to confine hinnelf hereafter to the activities 
indulged in bj the Naxalites. 

MR. CHAIRMAN: May I give my rul-iag 
on this ? 

SHRI LOK\NATH  MISRA   :   Sir, the 
Prime Ministe- wanted to say something. 
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Madam Prime Minister,  you wanted to say 
something ? 

SHRIMATI INDIRA GANDHI: I   am 
sorry to take your time. There is a constant 
effort to say that we are afraid of the word 
'Naxalite'. We have made it very clear on the 
last occasion that 'Naxalite' has a limited 
meaning. What happened in Naxal-bari was a 
rural-based activity, but there are, as Shri Pant 
pointed out just now, many organisations. 
Some of them have rural activities. Many of 
them are urban based. We do not think that the 
word 'Naxalite' covers all these categories. 
Therefore, perhaps it would have been better 
in this statements if we had said 'Naxalites and 
other extremists'. I agree with the House on 
this point that we could have said something 
like that. But the position that the hon. 
Members take is that 'extremist' is something 
less than 'Naxalite', I do not think this is 
correct. It is the Naxalite activities plus the 
other anti-social activities or anti-national 
activities which ar© taking place in this 
country. And Government is committed to 
putting down these activities with all the 
strength at its command. 

SHRI K. S. CHAVDA : May I know 
whether it is a fact that the Naxalites have 
Iheir own radios, their own press, their own 
arms and ammunition just near our eastern 
border, and also whether the Naxalites are 
going to establish a Provisional Naxalite 
Government somewhere near the Mizo Hills 
just like the Provisional Revolutionary 
Government of Madame Binh ? 

SHRI A. P. CHATTERJEE : Why do you 
bring in Madame Binh ? 

SHRI K. C. PANT : On the second point T 
have no information. So far as the question of 
arms and ammunition goes, Parliament has 
been informed of one case ait least, where the 
Nagas have supplied some arms to the 
extremists. But so far as the other sources of 
arms go, we have taken certain precautions to 
see, for instance, that in transit arms-and 
ammunition cannot be pilferred from the trains 
by putting guards on them. We are taking all 
precautions that are necessary. A certain 
amount of arms are found with these elements 
when they are captured. 

So far as bombs go, many of the chemicals 
which are used in making these bombs are 
commonly found, and it is a problem as to 
how to control the possibility of easy 
acquisition of these chemicals. 

SHRI K. S. CHAVDA : May I know 
whether they have got their own radio com-
munication ? I understand that they have got 
everything on the Eastern border. 

SHRI. K. C. PANT : About radio I have no 
information. About press, as I mentioned on 
the last occasion on last Tuesday, there were 
certain presses which were bringing out 
certain weeklies and journals. Blit these 
presses are today closed, and whatever is 
coming out is coming in the form of 
cyclostyled sheets. 

SHRI K. S. CHAVDA : What about a 
provisional Naxalite Government,  Sir ? 

(No reply) 

SHRI A. G. KULKARNI: The Government 
have stated that they are strengthening the 
forces to defeat the Naxalites or the extremists' 
movement through me people's movement 
May I know, Sir, if it is not a fact that bombs 
were thrown at a procession taken out by some 
students in Patna? Has the Government's 
attention been drawn to such incidents ? May I 
know what type of movement the Government 
desires to build to crush the anti-national 
Naxalite movement in this country particularly 
on the borders? 

Secondly, the Government has stated that 
they are going to draw up some new legis-
lation to particularly curb this type of activity. 
But this type of activity is engaged in by 
students who are frustrated in their life for 
better chances. May I know. Sir, whether the 
Government will also take this aspect into 
their thinking and find out early solutions to 
find out employment for the students also ? 

SHRI K. C. PANT : Sir. the incident of 
bomb-throwing in Bihar did come to the 
notice of the Government. But the question to 
which my hon'ble friend has related it k the 
question of organising or starting; popular 
resistance against the Naxalites. On that 
question, certainly we are very keen and seek 
the co-operation of the House, of all the 
political parties,    intellectuals   and 
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others in helping us to organise this. I am very 
glad to say, for instance, that last week in 
Calci tta there was a meeting attended by 
prominent artistes and intellectuals which 
p&ised a resolution, which my hon'ble friend 
must have seen, condemning the attack on 
national symbols or the intellectual lea> ers of 
Bengal. In the same way we have s en in 
Bengal itself in recent weeks there h; ve been 
many instances of popular resistai ce to the 
Naxalites. I think this is very im wrtant. This 
popular resistance is an esential ingredient in 
meeting this challenge i f these Naxalites. If 
popular resistance could be organised on an 
all-India plane willi all parties who are against 
this kind of th ng—I presume most of the 
parties here aa against it—this would help 
greatly the adn inistration. 

The last poin was about the students. I fully 
agree wit! my hon'ble friend that so far as 
positive steps are concerned, the Government 
is keen to take all positive steps to amelior ite 
the condition of students and to create 
employment opportunities. It is not a very 
short term problem. One cannot create 
employment opportunities overnight. It is 
necessarily a somewhat slow process. But i is 
now clear that within the resources tl at are 
available and within the Plan priorities that we 
have laid down for ourselves, t ic maximum 
effort should be made to cr ate as 'rapidly as 
possible fresh employm nt opportunities to 
tackle this problem. 

SHRI BANK V BEHARY DAS : May I 
know from the Minister whether at any time 
this question of Naxalites and extremists was 
raised in the Chief Ministers' Conference and, 
if so, what was the conclusion of that confer* 
|ce ? Secondly, I would like to know fr< n the 
Minister whether he is aware of the fact that 
many Sarvodaya workers and p< litical 
workers of Orissa, who visited the border 
region of Andhra Pradesh and Or >st, have 
given statements to the effect tha the police in 
their operations against the e Naxalites are 
oppressing and. to some e- evt T can say. 
butchering and killing these poor Adivasis 
who, for some reason or the other,.were under 
their influence. 

SHRI K. C. P^NT: Sir, I do not know 
whether the mat er was taken up formally 

at the Chief Ministers' Conference. Bat 
certainly it has been discussed by many of the 
Chief Ministers with the Prime Minister and 
with the Government here, and the Prime 
Minister in hef letter to the Chief Ministers 
has also referred to the need to take measures 
against these Naxalites. So far as the question 
of Adivasis in Orissa gees, if any specific 
instances are given by my hon.  friend 

SHRI BANKA BEHARY DAS : It is in 
the press. 

SHRI K. C. PANT : The press statement is 
there. But if you can give specific instances. I 
will certainly enquire into them. 
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SHRI KRISHAN KANT: May I know 
whether it is a fact that there is a Naxalite 
training camp on the border of Kerala and 
Mysore ? If so, what 'are the details of that 
camp? Secondly, the honourable Minister 
knows that in Kerala it was found out that 
some money was sent by the Chinese Embassy 
to some people there. Has the Minister got any 
information about the Chinese Government 
supplying directly or indirectly or through 
their Embassy money and other materials to 
these Naxalite elements because they consider 
Mao as their Chairman and the Communist 
Party of China as I'heir own Communist Party 
? 

SHRI K. C. PANT: One instance has come 
to our notice in which money was sent from 
the Chinese Embassy to certain persons in 
Kerala by M.O. and that information has been 
given to the House... 

SHRI A. D. MANI : How was it sent ? 

SHRI K. C. PANT : By Money Order. 

SHRI A. D. MANI : But how ? 

SHRI K. C. PANT : Anybody can send 
money by a Money Order in this country. 

SHRI NIRANIAN VARMA : What was the 
amount ? 

SHRI K. C. PANT : A small amount, a few 
hundreds of rupees. 

So far as the literature goes, according to 
our information, a certain amount of literature 
has already been sent by the Embassy to 
certain persons in the country. Then in regard 
to the other question, China is providing a 
powerful ideological motive force for this 
whole movement. I think that is more 
important than any material help of some 
nature that they can give. 

SHRI KRISHAN KANT : But are they 
giving it or not ? 

SHRI K. C. PANT : I have indicated 
whatever precise information we have. We 
have much information but there is a certain 
restraint on the information that we can give 
the House. My friend will understand that 

SHRI LOKANATH MISRA: What is the 
restraint in your action ? 
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SHRI K. C PANT : We are taking action 
wherever we think it    necessary. 

SHRI SHI RKHAN: Sir, we have already 
taken ortyfive minutes on this question alone. 

MR. CHA RMAN : Please sit down. Novr 
Mr.   B upesh Gupta. 

 
SHRI HAMID ALI SCHAMNAD : Sir, I 

was trying 10 ask... 

{Several honourable Members stood up to 
put questions) 

MR. CHAIRMAN: Please sit down. I 
cannot call » 1 the Members to put questions. 

 
MR. CHAIRMAN: There is a complaint 

that m >re time has been taken on this 
question. Now I will allow only two 
questions.    Mr.  Bhupesh Gupta. 

SHRI KRIS HAN KANT : Sir, the Minister 
has not y X completed his reply to my 
question. Pie ise allow him to complete his 
answer. 

MR. CHAIIMAN : All right. 
SHRI K. C PANT : Sir. he has referred to a 

camp on the border of Mysore-Kerala. 

I have no specific information on that at the 
moment. 

MR.  CHAIRMAN:  Now Mr. Bhupesh 
Gupta. 

 
SHRI BHUPESH GUPTA : We do not 

support individual actions of terrorism and so 
on. It is well known and in fact we are 
ideologically and politically fighting every-
where against such terrorism. That is not the 
point. Is the Government aware that some of 
the activities of the Government itself are 
creating a situation on which such trends 
thrive, like torture in police lockup, shooting 
at sight, killing people in their homes and then 
saying that they have been shot in encounters 
? Does the Government realise that such way 
of dealing with or such alleged way of dealing 
with the problem only complicates the 
situation ? I want to know how the 
Government is to describe this obvious illegal 
killing by the authorities through third degree 
methods and torture in police lock-up. In 
pursuance of the supplementary answer to the 
question, I should also like to know whether 
the Government does consider that there are 
also extremists of the rightist variety in the 
country such as the Shiv Sena, the R.S.S.  and 
the Jamiat-ul-Islami. 

SHRI LOKANATH MISRA : How does it 
arise ? 

MR. CHAIRMAN : It does not arise. 

SHRI BHUPESH GUPTA : Does it not 
arise ? This Government is laying to the 
gallery of the rightists by condemning only the 
activities of the leftist extremists. Your reply 
lo the question starts like this : "It is not 
correct to say that the extremists are gaining 
considerable ground..." I am JiisL following it 
up. Let them modify it. I should like to know, 
therefore, where do these right extremists like 
the R.S.S.. the Shiv Sena, etc.  get arms from. 
Has there 

†[   ]  Hindi  transliteration. 
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been any inquiry ? Is it not a fact that some 
Maharajas and others are supplying arras to 
these right extremists ?   Is it not... 

MR. CHAIRMAN : That does not arise 
from this question. 

SHRI BHUPESH GUPTA : You will never 
.suffer either from the rightists or leftists 
because we all made you the Chairman. 

SHRI S. G. SARDESAI : This question is 
very relevant so long as they use the word 
"extremist". 

SHRI BHUPESH GUPTA : This Gov-
ernment does not recognise the rightist 
extremists in (he country. . . {Interruptions). I 
should like to know whether they recognise 
them and, if so, how they are going to 'deal 
with the right extremists in the country. 

SHRI K. C. PANT: There cannot be only 
one extremist. In order to have one extremist, 
there will have to be two. 

SHRI BHUPESH GUPTA : If Shri Govind 
Ballabh Pant had given this philosophical 
answer, I could have understood that. Do you 
recognise the Shiv Sena, the R.S.S. and the 
Jamit-ul-Islami as right extremists ? Do you 
recognise the rightist political parties and do 
you recognise Shri Atulya Ghosh, Shri 
Nijalingappa and Shri Morarji  Desai as right 
extremists ? 

SHRI K. C. PANT : As I was saying. there 
cannot be left extremists without right 
extremists. We do recognise that. So far as his 
specific question is concerned, he is free to 
ask that question and we will be glad to 
furnish an answer to that. 

SHRI BHUPESH GUPTA: Very well. You 
have given 40 minutes to this question. The 
question on rightist extremists should also be 
given  40 minute;. 

SHRI K. C. PANT : In his first question he 
referred to the action of the police. I wish he 
had referred to the actions taken by these 
elements, such as, beheading of people, 
shooting of people in cold blood, brutal 
murder of people and other ghastly actions. 
His party is also suffering from the activites of 
these elements. But why does he not have the 
courage to condemn these activities ? 

SHRI BHUPESH GUPTA : You lock up 
people, beat up people, and shoot people 
insid,; their homes. These only create 
evtremism. You do not know the sentiments 
of the people. I have been called an extremist 
from my boyhood... (Interruptions }. 

SHRI HAMID ALI SCHAMNAD : Sir, I 
have been standing from  the beginning. 

MR. CHAIRMAN : We have taken enough 
time on this. Please sit down. Shri Rajnarain. 

SHRI HAMID ALT SCHAMNAD : The 
House is not meant for one Member. I may be 
given a chance. You have been calling people 
who repealed the same question. My hon. 
friend there has put so many questions. I may 
be given a chance. 

SHRI A. P. CHATTERJEE : Sir, I rise on a 
point of order. This one question has taken 50 
minutes. What is the reason for this? 

MR. CHAIRMAN : You are seeing the 
reason. 

SHRI BHUPESH GUPTA : For other 
questions you give only 5 minutes. Yes, when 
it is a question which is in the interest of the 
monopolist and capitalist class. 

[Interruptions) 

MR. CHAIRMAN : Yes, Mr. Rajnarain. 
The last question. 

SHRI BHUPESH GUPTA : Even Par-
liament is not free  from class distinction. 
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MR. CHAIRMAN : Please sit down. (To 
Shri Hamid AH Schamnad); Yes, you put the 
question. 

 

SHRI HAMID ALI SCHAMNAD : May 
I know from the Government ... 

(Interruptions) 

SHRI   BHUPESH  GUPTA:   You     are 
then... 

(Interruptions) 

MR CHAIRMAN: Please sit down, 
Bhupesh Gupta. I have not called you. Yes? 
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SHRI HAMID ALI SCHAMNAD :    In 
view of the gravity of the situation today, will 
the Government be pleased to convene a 
conference of all the political leaders and 
group leaders to discuss the ways and means 
how to check the Naxalite movement and to 
chalk out some programme of action and also 
gain the confidence and co-operation of the 
people in the country ? 

SHRI K. C. PANT: Sir, judging from the 
questions and interpellations in the House 
there appears to be some difference of opinion 
in regard to this matter among the various 
political parties but if there is a desire on their 
part to discuss this question in order to find a 
solution to this problem, the Government 
would certainly welcome it. 

ARMS  DISTRIBUTED  UNDER  BORDER  SECU-
RITY SCHEME 

*329. SHRI   S.  S.   MARISWAMY:t 

SHRI LOKANATH MISRA : 

SHRI K. C. PANDA : 

SHRI SUNDAR MANI PATEL: 

SHRI SRI KANT MISHRA : 

SHRI NIRANJAN VARMA : 

Will the PRIME MINISTER be pleased to 
state: 

(a) whether it is a fact that an unlimited 
quantity of cartridges and other arms had been 
distributed by the Government of lammu and 
Kashmir in the rural areas under the Border 
Security Scheme at the time of the lndo-Pak 
conflict in 1965; 

(b) whether it is also a fact that these 
cartridges and other arms have subsequently 
found their way to the hands of the dacoits of 
Madhya Pradesh and other disruptivt and 
communal elements; and 

t (c) if so, what steps have been taken in this 
regard and with what results and what further 
steps are proposed to be taken ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA) : (a) According to 
the information furnished by the Government 
of lammu & Kashmir some arms and 
ammunition were distributed by the State 
Government to villagers living near the border 
in lammu Division in accordance with the 
State Scheme for the defence of border 
villages before and at the time of Indo-Pak  
confrontation   in   1965. 

(b) and (c). One such instance came to the 
notice of Government of illicit sale 

†The question was actually asked on the 
floor of the House by Shri S. S. Mariswamy. 

MR. CHAIRMAN: Please sit down, please 
sit down. Yes, please ? Mr. Schamnad. 


